
NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH. MUMBAI v

CORAM: Present:

C .P No .222 I IMAHI I 20 17

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAM I-AW TRIBUNAL ON 2A.O9,2017

NAME oFTHE PARTIES: M/s. Azz Online Services Pvt.Ltd.

SECTION OF THE COMPANIES ACT: 66 of the Companies Act, 2013.

S. No NAMF] DESI SIGNATURE

\ . \Aerq, ($-sef,r^ , AJvo.-;4 4c6

Pe,+iio.er

ORDER

CP No. 2256/NCLT/N4B/N,IArU2017

Wrongly on Board.

V. NALLASENAPATHY
Member (Technical)

B.S.V.

Member (Judicial)

lsat- sd/-


